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BEF
OI;E THE NATIONAL GREEN TRIBUNAL
= FINCIPAL BENCH, NEW DELHI ,
riginal Application No. 290/2025

IN THE MATTER OF:
Hemant Singh Gonia & Ors. PETIT
ITIONERS

Versus

State of Uttarakhand & Ors. RESPONDENTS

RESPONSE BY WAY OF AFFIDAVIT BY CHIEF DEVELOPMENT OFFICER

NAINITAL (RESPONDENT NO. 6)

I, Arvind Kumar Pandey, S/o Vijay Bahadur Pandey, aged about 50 years,
aving my office at

presently posted as Chief Development Officer, Nainital, h
Vikas Bhavan, Nainital, Uttarakhand — 263001, do hereby solemnly affirm and

state on oath as under:

1. That in my aforesaid official capacity, I am well acquainted with the facts
circumstances of the present case and am duly competent and

nd file the present Response Affidavit before this
t affidavit is being filed in compliance with

is Hon'ble Tribunal vide Order dated

27.01.2026 in the above-captioned Original Application, whereby
Respondent No. 6 was directed t0 ensure compliance with the applicable

provisions of the Solid Waste Management Rules, 2016.

and
authorized to swear &
Hon’ble Tribunal. The presen

the directions jssued by th

and 8 of its Order dated

d to implead and direct Respondent No. 6 to
Management Rules, 2016 and 1o

d. The relevant paragraphs of the

2. That this Hon’ble Tribunal, vide paragraph 3

27.01.2026, was please
ensure adherence to the Solid Waste

place an Action Taken Report on recor

aforesaid order are herein as follows:

| Mﬂoﬁ‘“‘
‘iowe 1t P‘-\"
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3. In view of t} 1

e thef r;;l; sl;fjrr:;tlert}ts.made in .the original application, observations
oF e tase e C_Or.ljd oint Committee and the facts and circumstances
Neinitsl e ise .Sz_taer presencl:e of District Development Authority
P K : (?Lr.‘etﬂ.ry, Chief Development Officer, Nainital and
ok .p,'ro Je,;‘ drfim..hr Pham ‘thmugh its Sarpanch to be 2 essential for
i per a Jblidrcatr.on of the questions involved in the case and

ordingly they are impleaded as respondents no. 5, 6 and 7.

i' In.their resp(?nses, respondents no. 6 and 7 shall specifically mention all
etails regarding solid waste and sewage and industrial/ commercial
effluent management and compliance with Solid Waste Management
Rules, 2016.”

coordinated measures
e District Panchayat,
cil, Bhawali;

That in compliance with the aforesaid directions,
have been undertaken in association with th
Nainital; Development Block, Betalghat; Municipal Coun
Swajal Department; and other concerned departments.

That the Additional Chief Officer, District Panchayat, Nainital, vide its
letter dated 27.02.2026 bearing Letter No. 1384 /X11-2/2025-2026
addressed to the Chief Development Officer, Nainital, informed regarding
the sanitation measures undertaken at Kainchi Dham complex and

surrounding areas. The said letter includes:

e Garbage from Kainchi Dham complex and surrounding areas is
collected through 01 garbage vehicle and 02 Paryavaran Mitras.
The collected garbage is transported and disposed of at the Haldwani
Trenching Ground.
In view of the increasing i
are carried out by District
Bhawali.
being conducted regularly in the

Mass cleanliness campaigns are
Kainchi Dham complex and surrounding rural areas.

o Periodic inspections are con and use of banned
single-use plastic.

e 33 challans have been
violating sanitation norms.

anitation operations

nflux of devotees, joint s
Municipal Council

Panchayat Nainital and

ducted against littering

jssued against individuals /institutions

/ « Officer

o4 Developmed

o AINIT AL
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Wwaste disposal,
Pla..StiC and' Barbage are periodically removed from both sides of roads
using a litter picker machine provided by the Directorate of

Panchayati Raj, Dehradun.

The above said letter dated 27.02.2026 has been annexed herewith and
marked as Annexure A.

That the Block Development Officer, Betalghat, vide its letter dated
27.02.2026 bearing Letter No. 1649 /Misc/Court Case/2025-26
addressed to the Chief Development Officer, Nainital, provided details
regarding sanitation measures and verification of sewage management in
hotels and homestays situated near Kainchi Dham and Shipra River.

at in compliance with directions issued in
by the District Magistrate, Nainital on
list received from the office of the District
verification of Rainwater Harvesting and
in hotels and homestays within the
ed through Village Development Officers.

That the said letter states th
the SARA meeting chaired
17.06.2025, and based on the
Tourism Development Officer,
Sewage Treatment Systems
development block was conduct

That the verification confirmed that rainwater harvesting and sewage
treatment facilities were operational in hotels and homestays located in
Gram Panchayats situated near Kainchi Dham and Shipra River, and the
verification report was forwarded to the District Tourism Development

Officer.

That under Solid and Liquid Waste Management initiatives, the following
infrastructure has been created in Gram Panchayats:

Gram Panchayat Padli
e 20 compost pits
e 03 dustbins

e 12 soak pits
e 186 meters drain construction

Gram Panchayat Kafulta

e 06 compost pits

e 700 meters drain construction
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Gram Panchavat Bhawaligaon
o 12 compost pits

¢ 06 dustbins

+ 03 biogas units

o 365 meters drain construction

Gram Panchayat Jakh
« 01 compost pit
o 21 soak pits

That in the financial year 2022-2023, under Solid and Liquid Waste

Management:
15 dustbins were installed in
State Finance funds.

Garbage collection and segre

Gram Panchayat.
04 dustbins installed in Gram Panchayat Ghuna.

04 dustbins installed in Gram Panchayat Jakh.

05 dustbins installed in Gram Panchayat Hastapa.

05 dustbins installed in Gram Panchayat Mallanigalat.

Garbage collection centres established in each of the above Gram

Panchayats.

2 Gram Panchayat Chhada Khairna using

gation centre established in the said

r, vide Office Letter No. 713/15th Finance/Work Order/2023-
24 dated 04.09.2023, a contract was executed with Sharma Construction
& Supplier, Village Joshikhola, Betalghat, for collection of garbage from
installed dustbins and transportation to the designated dumping zone
through a garbage vehicle operating as per the approved route chart.

That furthe

The above said letter dated 27.02.2026 has been annexed herewith and
marked as Annexure B.

That the Municipal Council, Bhawali, vide its letter dated 27.02.2026
pearing Letter No. 58/RP/2025-2026 addressed to the Chief

Development Officer, Nainital, submitted details regarding waste
management and sanitation measures undertaken within the municipal

limits.

That the said letter states that periodic inspections of soak pits of

buildings and hotels located along sewer lines are conducted and in case
of violations, challans are issued. In its furtherance, 35 challans have

ief Deve
e AINIT AL
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18.

19.

20.
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been issued i
against sewerage violati
£ ations and a fin i
41,200/~ has been recovered. ¢ Teunting to

That the Munici .
pal Council ,
saniitation Wil cil has deployed the following resources for

* 24 Paryavaran Mitras

02 dumpers

04 pickup vehicles

01 sewer suction machine

That the Municipality collects approximately:
® 2 tonnes per day (TPD) of waste from Bhawali town area, and
¢ 0.45 tonnes per day (TPD) from Kainchi Dham area.

The collected waste is transported to the Haldwani cluster disposal
facility.

That in order to maintain cleanliness in the Kainchi Dham market area
four Paryavaran Mitras have been specially deployed. ’

That enforcement action under anti-littering provisions has resulted in:
e 97 challans issued for littering and spitting
e %1,29,700/- recovered as fines.

That enforcement against single-use plastic (SUP) has resulted in:
e 176 challans issued
e 371,000/- collected as penalty.

That the Municipal Council ensures 100% door-to-door garbage
collection within the municipal limits.

That revenue generated from sanitation operations is as follows:
e 327,10,892/- from garbage collection
e 34,47,103/- from recycling operations.

tion of a Detailed Project Report (DPR) for a
n for Bhawali area is presently underway
truction Branch, Bhimtal, pursuant to
ade by the Hon’ble Chief Minister of

That the process of prepara
sewerage and drainage pla
through the Drinking Water Cons
Announcement No. 618/2024 m

Uttarakhand.
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The above said letter
at S¢ *tter dated 27
Ty e .02.2026 has been annexed herewith ang

1?1&(;2 t;t:);hm, th‘e Municipal Council, Bhawali, vide its letter dated
De. t C()lbeamlg Letlﬂter ‘No‘ 1414/RP/2025-2026 addressed to the
: puty Co lectml‘, }.(amc}n Dham, submitted a report regarding
elp?‘rtmental action in connection with Suo Moto PIL No. 19 of 2026
relating to alleged mismanagement in Kainchi Dh di

sewage into River Shipra. o e dcharee of

That the said report reiterates the sanitation measures undertaken by
the Municipality including:

e Inspection of soak pits of hotels and buildings

e Issuance of challans for sewerage violations

e Deployment of sanitation personnel and vehicles

e Daily waste collection and disposal at haldwani cluster

o Enforcement against littering and single-use plastic

o Implementation of 100% door-to-door waste collection.

The above said letter dated 17.02.2026 has been annexed herewith and
marked as Annexure D (colly).

ver area has been divided into 11 sectors, each

That the Shipra Ri
t-level nodal officers for effective waste management

supervised by distric
and monitoring.

6.2025) approximately 10 quintals

orld Environment Day (05.0
d transported to the Haldwani

That on W
were collected an

of plastic waste
Municipal processing plant.

ampaigns were conducted under the “Swachhata
from 06.09.2025 to 02.10.2025, including

d water tanks.

That special sanitation ¢
Hi Seva 20257 campaign
cleaning of wells, streams an

Jubilee of Uttarakhand State, a large-
ducted at Ghorakhal, Bhawali Main
a Garden, Shamshaan Ghat
Ratighat. During the said
ere collected and

occasion of the Silver

scale cleanliness drive was con
Market, Ramgarh Road, Shyamkhet Te
(Ranikhet Road), Kainchi Dham, Niglat,
campaign approximately 9.90 quintals of Waste w

transported to the Haldwani dis

That on the
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27. That the Executive Engineer, Drinking Water Corporation, Bhimtal,
submitted an estimate amounting to 3161.60 lakh on 05.02.2026 to the
Secretary, Drinking Water, Government of Uttarakhand seeking
administrative and financial approval for the Kaichidham Sewage

Scheme, which is presently under consideration.

28. That the answering Respondent respectfully submits that sustained and
coordinated measures are being undertaken by the district
administration and concerned departments to ensure strict compliance
with the Solid Waste Management Rules, 2016 and other environmental

regulations.

29. That the present Response Affidavit is being filed in compliance with the
Order dated 27.01.2026 passed by this Hon’ble Tribunal and the same
may kindly be taken on record.

>

Chief Dev PQNENRicer
NAINITAL.

VERIFICATION:

I, the above-named deponent, do hereby verify that the contents of paragraphs
1 to 29 of the above affidavit are true and correct to my knowledge and belief

and nothing material has been concealed therefrom.

Chiet L ev el? El?ONEN;‘C et
NAINIT AL,

Verified at Nainital on this ___ day of , 2026.
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From.,

Additional Chief Officer,
District Panchayat, Nainital

To.
Chief Development Officer,
Nainital.
Letter no. 1384/XI11-2/2025-2026 Date 27-02-2026

Subject- Original Application No. 290/2025 before Hon'ble National Green
Tribunal, Principal Bench, New Delhi, Regarding Hemant Gonia vs. State of
Uttarakhand and Ors.

Sir,

Please take the trouble of taking reference of your office letter No.
2000 / Court Case / Counter Affidavit / 2025-2026 dated 29/01/2028. In
continuation of which, Sir, it is to be informed that the original application No.
200/225 of the National Green Tribunal, Principal Bench, New Delhi, on the
petition of Shri Hemant Gonia vs. State of Uttarakhand and ors, is being sent

to the concerned Information Service of District Panchayat, Nainital as follows,

o District Panchayat, Nainital disposes of garbage from Kaichidham
complex and surrounding areas through 01 garbage vehicle and 02
paryavaran mitra and disposes it in Haldwani Trenching Ground.

e In view of the increasing number of devotees in Kaichidham complex

and surrounding areas, the work of cleaning arrangements is being done

jointly in Kaichidham complex with District Panchayat, Nainital and

Municipal Council, Bhawali.
o Massive cleanliness campai
District Panchayat, Nainital in the Kaic

gns are being continuously run by the

hidham complex and surrounding
areas.

e« The number of challans issued by the District Panchayat, Nainital, after
conducting periodic inspections in the Kaichidham complex and
surrounding areas, against individuals/institutions found littering
haphazardly/using banned single-use plastic - 33

e District Panchayat, Nainital collected Rs. 27,600/- through challans
issued to individuals/institutions/ banned single use plastic for littering
haphazardly in Kaichidham complex and surrounding areas.

opment

Chief Mw
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District  Panchayat, Nainital in the Kaichidham fair deployed 100
paryavaran mitra for the cleaning work in the markets/roads falling
under the rural area on 15/06/2025 also arrangements are made for
single/paired dustbins.

« The work of disposal of plastic and garbage is being done from time to
time on both sides of the road in the rural area by the litter picker
machine issued to District Panchayat, Nainital by the Directorate of
panchayatiraj Dehradun. District Panchayat, Nainital disposes of
garbage from Kaichidham complex and surrounding areas.

Therefore, the action taken report of the above-mentioned is submitted
therein.

Photograph attached.

Yours faithfully,

/sd-
Additional Chief Officer,
District Panchayat, Nainital,

Copy to:-

1. Referred to the hon’ble Chairperson, District Panchayat, Nainital for
information.

2. Respectfully sent 10 the District Mgistrate, Nainital for information.

Additional Chief Officer,
District Panchayat, Nainital

Lt \NALNL’IAL-
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From.

Block Development Officer,
Betalghat (Nainital).

To,

Chief Development Officer,
Nainital.

Letter no. 1649/Misc/Court Case/2025-26 Date 27-02-2026

Subject: Regarding Original Application No. 290/2025, Shri Hemant Gonia vs.
State of Uttarakhand and others, before the Hon'ble National Green Tribunal,
Principal Bench, New Delhi, regarding the cleanliness drive and solid waste
management on the banks of the Shipra River.
Sir

In continuation of your Office Order No. 2986/Court Case/Counter-
Affidavit/2025-26/ dated January 29, 2026, it is to be informed that in
accordance with the instructions given in the SARA meeting chaired by the
District Magistrate, Nainital, on June 17, 2025, and in accordance with the list
received from the office of the District Tourism Development Officer, Nainital,
for verification of Rainwater Harvesting and Sewage Treatment in hotels and
homestays Wwithin the development block,‘ through Office Letter No.
370/ Miscellaneous/ Survey/Rainwater Harvesting-Sewage Treat‘ment/ dated
June 17, 2025, Rainwater Harvesting and Sewage Tre‘atment in hotels and
homestays within the development blfwck was verified through Village
Development Officers. Rainwater Harvesting and Sewage Treatment is being
performed in hotels and homestays in Gram Panchayats near Kaichidham and
Shipra River, and the verification list of the same was sent to the District

Tourism Development Officer's office.

Under the development block Betalghat, under solid and liquid waste
management, 20 compost Ppits, 03 dustbins, 12 soak‘ pits, 18§ meter drain
Gram Panchayat Padli near Kaichidham and
Shipra river, 06 compost pits and 700 meter. drain CQnstmction in Gram
Panchayat Kafulta, 12 compost pits, 06 dustbllns, 03 biogas and 3'65 meter
drain construction in Gram panchayat Bhawaligaon, 01 compost pit and 21
soak pit construction work has been done in Gram Panchayat Jakh.

construction has been done in
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In the financial year 2022-2023, under solid and liquid waste m
total of 15 dustbins were installed

, anagement,

in Gram Panchayat Chhada Khairna from
state finance for garbage collection in public places and 01 garbage collection
and segregation center site was established in the Gra

m Panchayat, 04
dustbins were installed in Gram Panchayat Ghuna, 04 in Jakh, 05 ip Hastapa
and 05 in Mallanigalat in public places and 01 garbage collection center has
been established in each Gram Panchayat for garbage c

ollection, along with
this, by office letter number 713/15th Finance/Work Ord

er/2023-24 /dated 04
September, 2023, for collecting garbage from the dustbins installed in the

Gram Panchayats under the development block and transporting iF to the
dumping zone, a contract was made with Mr. Sharma Construction band
Supplier, Village Joshikhola Betalghat. It has been doz‘le and the garbage
vehicle is being operated as per the route chart attached with the contract.

Yours faithfully,

[sd-

Block Development Officer,
Betalghat (Nainital).

velopmeht Tl
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Office of the Municipal Council, Bhowali
e-mail: eonagarpalikabhowali gmail.com

Letter No.: S8/RP/2025-2026 Date: 27/02/2
: 026

To.

Chief Development Officer,
Nainital.

Subject: Original Application No. 290/225 filed with the Hon'ble National
Green Tribunal regarding Mr. Hemant Gonia vs. State of Uttarakhand and
others.

In the above mentioned matter, please take the trouble of referring to
your office order no. 29086/Court Case/Counter Affidavit/2025-26 dated 29th
January 2026, under which the Hon'ble National Green Tribunal has been
directed to inform about the action taken in connection with the original
application no. 290/225 Shri Hemant Gonia vs. State of Uttarakhand and
others filed in the Hon'ble National Green Tribunal, in which the following is
respectfully sent to the information service related to Nagar Palika Parishad,

Bhowali:-

1- The Municipality periodically inspects the soak pits of buildings/hotels
located along the sewar. In case of open sewerage, the Municipal Corporation
issues challans as per rules. To date, a total of 35 challans has been issued,

resulting in a fine of 41,200 rupees.

2- The Municipality is doing the work of collection/disposal of solid waste and
plastic in the city area, which has 24 Paryavaran Mitra Offices, and 2 dumpers,
4 pickup and 1 sewer section machine have been deployed for cleaning.
Additionally, the 1-1- Municipality periodically cleans drains and organizes
special cleaning campaigns through various organizations and schools
(Photograph attached). The Municipality collects 2 TPD of garbage daily from
municipal area of Bhawali and approximately 0.45 TPD from Kainchi dham
using municipal vehicles. The garbage is disposed of in the Haldwani cluster.
Additionally, four paryavaran mitra have been deploved at the municipal level
to maintain the cleanliness of the Kainchi Dham market, through which the
work of cleanliness is carried out at Kaichi Dham daily. Kainchi Dham already
falls under the district panchayat iurisdiction. In view of the increasing number
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of devotees, the municipality is implementing cleaning measures at Kainchj
Dham in accordance with instructions from the district administration.

3- The Bhawali Municipality takes action against people found openly dumping
garbage in drains under the anti-Littering and Spitting Act. So far, the
municipality has issued challans to 97 individuals, collecting fines totaling 21,

29.700:00. A total of 271,000.00 has been collected through 176 challans for
the ban on SUP (single-use plastic).

4- The Municipality of Bhawali ensures 100 percent door-to-door garbage
collection in the city area. So far, the municipality has earned 2027,10,892:00
from garbage collection in Bhawali/Kaichi dham and 2447,103:00 from garbage
recycling.

5. Under the Municipal Council Bhawali area, the process of preparing DPR is
underway by the Drinking Water Construction Branch, Uttarakhand, Bhimtal,
in accordance with the Hon'ble Chief Minister's announcement 618/2024, for
the construction of sewer and drainage plan in Bhawali area. A photocopy of
the letter is attached herewith.

Therefore, the action taken report of the above-mentioned is submitted therein.

Photograph attached.

Yours faithfully,
/sd-
Executive Officer,

Nagar Palika Parishad,
ig /5 Bhowali

Oitces
e Deve'lopme“t
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Office af _
e_‘:::l(: of the Municipal Council, Bhowali
: eonagarpalikabhowali« gmail.com

Letter No. 14 14/RP/'2025-2026 Date- 17/0
= 2/202¢
.U. / n? b

Deputy Collector Sir,
Shri Kaichi Dham.

Subject- Suo mgto pil no 19 of 2026 in re alleged mismanagement in kainchi
dham ten.lple discharge of sewage into river shipra and illegal/unr i
constructions in and around the temple ect. In relation to e

Sir,

Please take the trouble of looking at the letter no. 97/local/26 dated 17
February of the office of District Magistrate Nainital on the above subj ed 17
the said letter, Suo moto pil no 19 of 2026 in re alleged mismmject. By
in kainchi dham temple discharge of sewage into river shipE:ment
illegal/unregulated constructions in and around the temple ect. In atl:'d
regard, the departmental action/report is respectfully sent to you;- - _1~s
along with the attachments signed by me. ’ rvice

1- The Municipality periodically inspects the soak pits of buildings/hotels
d along the sewar. In case of open sewerage, the Municipal Corporation

locate
rules. To date, a total of 35 challans have been issued

issues challans as per
resulting in a fine of 41,200 rupees.

2- The Municipality is doing the work of collection/disposal of solid waste and
stic in the city area, which has 24 Paryavaran Mitra Offices, and 2 dumpers,
wer section machine have been deployed for cleaning.
Additionally, the Municipality periodically cleans drains and organizes special
cleaning campaigns through various organizations and schools. The
Municipality collects 2 TPD of garbage daily from municipal area of Bhawali
and approximately 0.45 TPD from Kainchi dham using municipal vehicles. The
garbage is disposed of in the Haldwani cluster. Additionally, four paryavaran
mitra have been deployed at the municipal level to maintain the cleanliness of
the Kainchi Dham market, through which the work of cleanliness is carried out

pla
4 pickup and 1 se

N /
& Ofic
Chief Developme™ i
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at Kaichi Dham daily. Kainchi Dham alre

o IR ady falls under the district
jurisdiction. In view of the incre ‘ g

) : . asing number of devotees, the municipality ;
implementing cleaning measures af Kainchi Dham in accordance oy
instructions from the district administration, e
3- The Bhawali Municipality takes action against people found openly dumping
garbage in drains under the anti-Littering and Spitting Act. So far, the
municipality has issued challans to 98 individuals, collecting fines totaling 21,
30,200:00. A total of 272,400.00 has been collected through 181 challans for
the ban on single-use plastic.

4- The Municipality of Bhawali ensures 100 percent door-to-door garbage
collection in the city area. So far, the municipality has earned 2027,10,892:00
from garbage collection in Bhawali/Kaichi dham and 2447,103:00 from garbage

recycling.

5- Under the Municipal Council Bhawali area, the process of preparing DPR is
underway by the Drinking Water Construction Branch, Uttarakhand, Bhimtal,
in accordance with the Hon'ble Chief Minister's announcement 618 /2024, fof
the construction of sewer and drainage plan in Bhawali area. . A photocopy of
the letter is attached.

Therefore, the action taken report of the above-mentioned is submitted therein_

Photograph attached.

Yours faithfully,

/sd-

Executive Officer,
Nagar Palika Parishad,
Bhowali

Letter/As Dated above

Copy - Respectfully sent to the District Magistrate, Nainital for information.

Executive Officer,
/ Nagar Palika Parishad,
| Bhowali
Chief Deve\opmem: Officer
NAINIT AL.
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Shipra River Cleanliness Campaign

The perennial Shipra Ri ; , .
aioital distis pra River is the life giver of the mountainous regic
Nainital district at the same time ¢ . gion of
o commemor a symbol of our cultural heritage. This is why
orate .1hc 25th anniversary of the state of Uttarakhand (Silver
Jubilee), a massive cleanliness dri ' ' o
Jong:the basiks of ARess rive was organized on November 3, 2025
leiratio "n S o100 Shipfa. River in Nainital district, as part of the "River
s B progtan, This drive was organized by the District Administration
Namual‘, w1Fh the support of SARA, Nainital, and the Municipal Council
Bhawali. It is noteworthy that the Shipra River has also been included in thc:
"One District, One River’ program under the SARA Spring and River
Rejuvenation Authority (SARRA). Under the guidance of Chief Development
Officer, Nainital, Mrs. Anamika Sindh, and District Development Officer
Nainital, Mr. Gopal Giri Goswami, the campaign was conducted in eleve:i
sectors, with officials from various departments appointed as nodal officers.
Dr. S.K. Upadhyay, Deputy Director, Water Resources, served as the chief
nodal officer for the overall planning and execution of this program.

On the occasion of the Silver Jubilee of the state's establishment, as part of the
River celebration program, in the morning, From 09:00 to 2:00 pm, special
cleanliness drives were conducted at marked places on the Shipra River (like
Ghorakhal Road, Bhawali Main Market, Ramgarh Road, Shyamkhet Tea
Garden, Shamshan Ghat, Ranikhet Road, Bhawali, Kaichi Dham, Niglat,
Ratighat, Ramgarha) etc. There was active participation of many departments
including Nagar Palika, Gram Panchayats, Swajal, Jal Nigam, Social Welfare,
Education, Agriculture, Horticulture, Animal Husbandry, Tourism, Jal
Sansthan, Minor Irrigation, Rural Construction, Supply Department in this
drive. Local public representatives, Mahila Mangal Dals, Self Help Groups,
Asha and Anganwadi workers and citizens participated enthusiastically.

The Executive Officer of the Municipal Council, Bhawali, all office sections of
the Municipal Council, Bhawali, all paryavaran mitra Municipal Council, and
officers and employees from other departments (Education Department,
Horticulture Department, and Health Department) also participated in the
cleanliness drive. Everyone participated enthusiastically.

This cleanliness drive, conducted under the able guidance of the district

administration and the auspices of SARRA, became an inspiring example of

public participation, environmental awareness, and the cultural unity of

Uttarakhand. The Executive Officer of the Municipal Council, Bhawali, who
spearheaded this cleanliness drive, informed that during the cleaning of the

k\}‘& /}&g\cﬂ
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2ot
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Shipra River, with the COOperation of various groups and the public, 9.90
quintals of garbage was Collected on the main road, which was then removed
by municipal vehicles,

This cleanliness drive, marking the Silver Jubilee of Uttarakhand, is an
inspiring €xample of public participation and environmental awareness. This
campaign, while linking the Shipra River with reverence, encourages a shared
responsibility approach based on public cooperation. In view of the sensitivity

uch programmes provide a strong basis for water
efforts at the public level.
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